
RAJASTIIAN }IIG}I COURT. JODHPUR

STANDING OR.DER,

No.01/S.O./2018

Coruequent upon transfer / retirement of llon'ble Judges and in supersession of
previous orders, the judgeships for inspection are re-allocated to the Hon'ble Judges as

under:-

I-ION'BLE MR. JUSTICE INDERJEET SINGI-I

HON'BLE DR. JUSTICD YIRtrNDRA KIJMAR MATHUR

S. No. NAME OFHON'BLE JUDGE NAMtr OF JI'DGESIM(S)
AILOTTIID FOR

INSPECTION

HON'BLE MR. JUSTICE KAIPESE SATYENDRA
JHAVtr,RI

HON'BLE MR. JUSTICE G,K.\,'YAS

HON'BLE MR. JUSTICE MOHAMNIAD RAIIQ

JAIPUR METROPOLITAN /
JAISALMER

2 JODHPUR
METROPOLITAN/

JODI'IPTJR DISTRICT

J BHARATPUR/JALOR.E

4 UDAIPUR

5

HON'BLE MR. JUSTICE I(.S. AHLUWALIA

HON'BLE MRS. JUSTICE SABINA

IION'BLE I(UMARI JUSTICE NIRMAIJIT I(AUR

IION'BLE MR. JUSTICEAIOI( S}IARMA

I(OTA

6 AJMER

7 AL\ilAR

BIKANER

9 JAIPUR DISTRICT

10. HON'BLE MR. .IUSTICE SANDtrEP MEIITA

HON'BLE MR. JUSTICE P.I(. LOHRA

BTIILWAI{A

I1. GANGANAGAR

t2. HON'BLE MR. JUSTICE V.S. SIRADIIANA

IION'BLE MR. JUSTICE !'IJAY BISHNOI

SIKAR

13. CHITTORGARII

14.

15. HON'BLE MR. JUSTICE. MAHENDRA MAI{ESHWARI

16. HON'BLE MR. JUSTICE B.L. S}IARMA

PALI

BUNDI

JHAI,AWAR

t7. HON'BLE MR. JUSTICE PRITKASH GUPTA JHUNJIIUNU

18,

}IONIBLE MR. JUSTICE DEEPAI( MAIIDSHWAIU

DAUSA

TONK19.

20. HON'BLE MR. JUSTICE VIJAY KUNIAR VYAS DHOLPUR

11 BARAN
11 HON'BLE MR. JUSTICE PANKAJ BI{ANDAIU I(ARAULI

SAWAI MA-DHOPURHON'BLE MR, JUSTICE DINtrSI{ CHANDRA SOMANI

HON'BLE MR, JUSTICE SANJEEVPRAI(ASI.I SHARMA24. CHURU

25. }ION'BLE DR. JUSTICE PUSI{PENDRA SINGII BIIATI

26. HON'BLE MR. JUSTICE DINDSH MEI{TA I{ANUMANGARH
11 HON'BLE MR. JUSTICE VINIT KUMAR MATIITIR

HON'BLE MR JUSTICE MANOJ I('MAR GARG

BAIOTRA

28. DUNGARPUR

RAJSAMAND29.

30,

31.

PRATAPGARH

SIROHI

32. BANSWARAHON'BLE MR. JUSTICE RAMCI{ANDRA SINGH JIIALA

Date:04.01.2018

-sd-

CHIEFJUSTICE

1.

HON'BLE MR. JUSTICE SANGEET T{AJ LODI.IA

HON'BLE MR, JUSTICE M.N.BHANDARI

8.

luox'nln MR JUsTTcEARUN BrrANsALr

HON'BLE MR. JUSTICE G.R. MOOLCHANDTINI .

HON'BLE MR. JUSTICE GOVERDHAN BARDHAR

23.

MERTA

HON'BLE MR. JUSTICE ASIIOI( KUMAR GAUR ,



2

Hon'ble Inspecting Judges of the area are requestecl to ndvise I{on'ble the Chief
Justice in the matter of assessment of efficiency and integrity of the Judicial Officers.

Honrble Judges are further requested to bring thcir tour programme to the notice
of flon'ble the Chicf Justice belbre they proceed on tour.

Before planniug their tours, the Hon'ble Judges are requcsted to adjust the same in
such a manncr that as far as possible thc Court worh may not suffer.

BY ORDER

REGISdRTfrfftRAL

No. PA,TRG/9(3)/89 (Seprrate)/3 Date : 04.01.2018

Copy fonvarded to the following for information and necessara action :-

1, The Registrar (Yig,)/(Admn.)/@xarn.)/@ules)/(CIass,), Rajasthan I-Iigh Court,
Jodhpur.

2. The Registrar (Admn.), Rajasthau lligh Court Bench, Jaipur with the request to
dcliver copy of this order to all P,S. of flon'ble Judges sitting at Jaipur Bench,
Jaipur.

3. The Registrar (Vig.)/(Writs)/(Class,), Rajasthan l-Iigh Court Bench, Jaipur.

4, The Registrar-cum- Principnl Secretary to l{onrble the ChiefJustice.

5, O.S.D, (Finance cum lnfrastructure), Rajasthau High Court, Jodhpur.

6. The Registrar-cum-CPC, Rajasthan I{igh Court Beuch, Jaipur.

7. AII Sr. Dy. Registrars/Dy. Registrars, Rajasthan }Iigh Court, Jodhpur/ Bench,
Jaipur.

8. All District & Sessions Judgcs with the request to circulate it amongst all Presiding
Officers of the Courts including Special Courts in DJ ranl< / Tribunals Iocatcd in
their judgeships.

9. Private Secretary to all tlte Hon'ble Judges.

10. A.O.J., CoufidentiaV Vigilance i RJS @stt.)/ Subordinate Courts @stt,)i Statistics/
General Section/ Classification (Website), Rajasthan I{igh Court, Jodhpur,

t),-jr--.--=* o

RTGIST\{ARTINfRAL


